9

Auditor Agency: V

.. Ministry Name:

; Department Name:

Public Authority Name:/

éF.HTNoMM?Détéils of disclosure " Catégory Marks Obtained Remarks Auditor  Auditor Audltor
: : ) - Mark - ~ Category Marks Remarks/URL

1 ‘ W%Orgamsatson and Function
1.1 Particulars of its organisation,functions and duties[Section 4(1)(b)(i)
1.1.1  Name and address of the Organlzatlon ‘ Fully Met 1.28 1.28 https://itat.gov Fully Met 1 28

1 1.2 -fHead of the organization - Fully Met 1.28 1.28 https://itat.gov Fully Met 1.28
1.1.3  Vision, Mission and Key.objectives ~ _FullyMet 128 1.28 hitps://itat.gov Fully Met ~ 1.28
' . : : : : .in/page/conte| 3
;nt/rtl dlsclosur

114 - Function and duties : B v-i'FuIly Met- -  1.28 128 https://itat.gov%:Fully Met 128 igOkay

- ' - . " .in/page/conte’ -
nt/rti_disclosur;
1.1.5  Organization Chart =~ - G FullyMet 128 0 128 . https:/litat.gov Fully Met 1.28 pkay
: RRADRES T .in/page/conte ’ }
nt/rti_disclosur; . i
1.1.6 Any other.details-the geneSIs inception, ul w128 0 0.1.28 - httpsi/fitat.gov Fully Met 1 .28 Okay
' : ;formatlon of the department and the HoDs fromzaf-> o0 ' .in/fpage/conte . .

glme to time as well as the committees/ -+ = < .. - nt/rti_disclosur, o
Commissions constituted from time to time have : v e t

H

B




% . No  Details of disclosure ICategory  Marks Obtained Remarks ~ Auditor Auditor  Auditor
j ' , Mark 3 - Category Marks ~ Remarks/URL
been dealt | | | B " B | ?
1.2 Power and duties of lts officers and employees[Section 4{1) (b){ii)] ,
1.2.1  Powers and duties of officers (administrative, Fully Met 1.54 1.54 https://itat.gov FUIIy Met 1.54 Okay
financial and judicial) ' . .in/page/conte ‘ |
' nt/rti_disclosur;
, _ . e » o .
1.2.2  Power and duties of other employees - oo FullyMet 154 - 1.54 - https://itat.gov Fully Met 1.54 Okay -
‘ ' R o S - in/page/conte; '
nt/rti_disclosur
. e
1.23  Rules/ orders under Wthh powers and duty are - FullyMet . [1.54 1.54 https://itat.gov Fully Met 154 Okay
sderlved and ' .in/page/conte - ‘
- nt/rti_disclosur
SR SR . USSR e
124  Exercised FulyMet 154 154  httpsi//itatgovFully Met — 11.54 . Okay B
i ' i ’ in/page/conte
nt/rti_disclosur L
S S ' e : S N ' :
125 Work Sioaation ~EuiyWiet §154 4 S RapeTiatgoy Fally Vet i T
L S | ; .in/page/conte ~
nt/rti_disclosur;
1.3 Procedure followed in:decision making process [Section 4(1)(b)(iii)] | i
1.3.1. " Process-of decision maklng Identlfy key deCISlon Fully'aMe.t.ft: - 11.54 .. 1.54 ~https://itat.gov Fully Met 1.54 Okay |
making pomts : ~ it S ' : : .in/page/conte; B
nt/rti_disclosur
2 . . . e “
1 32 Final decision making aiAu‘th"orivty.’{:Y:»:; 1 4,64 1 154 ohttpsi/litat.gov FUIIy Met 1.54 Okay
' ‘ e o 1 linlpagelconte ’
- nt/rti_disclosur.
- 1.3.3  Related provisions, acts;.irul,es etc.+ civkully:Met:- 21,54 - 7 1064 L hitps:/fitat.gov Fully Met 1‘.54 | Okay o



Y
fﬁhlo

Details of disclosure

Lategory

Marks

Obtained
Mark

Remarks - Auditor

Auditor
Marks

Category |

Auditor
Remarks/URL

- nt/rti_disclosur

.in/page/conte :

S

1.34

‘Time limit for taking a decisions, if any

. F_ul‘l,y:Me_t;

1.54

1.54

_https://itat.gov Fully Met

.in/page/conte; -
nt/rti_disclosur
e

1.54

O’/kay. ‘

Channel-of supérVisionia‘nd'éccountability--*." ' “"'Eully=_l\/|etf

- 1.54

1.54

https://itat.gov Fully Met |

.in/page/conte
nt/rti_disclosur
e

1.54

Okay

- 1.4

Norms for discharge of functions[Section 4(1) b)(iv)]

14
142

~ Norms/ standards for functions/ service delivery Fully-Met

Nature of functions/ services offered

Fully Met

1.54

1.54

-Lin/page/conte

https://itat.gov Fully Met

nt/rti_disclosur
2 .

1.54

Okay

TAs4

154

https-//itat gov Fully Met
-.in/page/conte | -

nt/rti_disclosur
e

T

bkay :

‘accessed

‘Process by which these services can be i

“FullyMet 154

“11.54

nt/rti_disclosur,
g |

_ https://itaf.gov Fully Met

.in/page/conte

- 11.54

~ Okay

144

Time-lir_ni_t;fqr -aéhie;\/ing.-:,the{tar_gets L

54

154

| nt/rti_disclosur,

~httpsiitat.gov Fully Met

.in/page/conte

154

Okay

145

Process-of-redress of grievances :-: -

1:54

- https:/fitat.gov Fully Met

.in/page/conte
nt/rti_disclosur;
e

1.54

Okay \




Details of disclosure

Category

Marks

H
;

Obtained
%Mark

Remarks

Auditor
Category

Auditor
Marks

Auditor
Remarks/URL

Rules, regulations, instructions manual and records for discharging

functions[Section 4(1 }b){(v)]

.52 List of Rules, regulatlons mstructlons manuals

Title and nature of the record/ manua!
instruction. '

Fully Met

1.92

1.92

.in/page/conte
nt/rti_disclosur
e

https://itat.gov Fully Met

1.92

Okay

and records

F u’lly—‘:Me't; o

192

1.92

5]

- https://itat.gov Fully Met
.in/page/conte| -
- nt/rti_disclosur

e

‘ Okay

1.5.3

1 ,’5:21"  Transfer policy and transfer orders

16 Categones of documents held by the authorlty under its control[Sectlon 4(1)(b) (vi)]

Fully Met

1.6.1

Acts/ Rules mahuals efc.

Fully Met

1.92

1.92

.in/page/conte
nt/rti_disclosur,
e

https+/itat.gov Fully Met

1.92

O}kay

Fuily Met

1.92

1.92

- e :

.in/page/conte
nt/rti_disclosur

|

https://itat.gov Fully Met

1.92

Okay

Categorles of documents

385

3.85

.in/page/conte
nt/rti_disclosur;
e

https://itat. gov Fuily Met

Custodlan of documents/categones

celndFully-Met

3.85

..13.85

" https:/itat.gov.
.in/page/conte

nt/rti_disclosur;
e '

ﬁuliy Met

i
i
1
i

H
i

Okay :

~ Boards; Councils;:Committees:and 6thet: Bedles constltuted as: part

of the Public Authority

-Name of: Boards Counc:l Commlttee etc.s

!96

0:06 . hitps://itat.gov

B nt/rti_disclosur,

.in/page/conte

S

Fully Met

[Section 4(1)(b)(viii)]

%O.QS_

%

Okay

Composition

o FullyMet

0.96

:.0:96

" hitps://itat.gov

Fully Met

0.96

Okay



‘Details of disclosure

Category

Marks Obtained

ilvlark

Remarks

Auditor
Category

Auditor

Marks

Auditor
Remarks/URL

.in/page/conte
nt/rti_disclosur
e

1.7.3

Dates from which constituted

.. Fully Met:

0.96

0.96

e

.in/page/conte
nt/rti_disclosur

~ https://itat.gov Fuily Met

0.96

Okay

174

Term/ Tenure" i

“Fully Met

-0.96

"0.96

.in/page/conte

e

nt/rti_disclosur

https://itat.gov Fully Met

70.96

Okay

175

176 | Whetherthelr meetings are open to {H'é’“'isa”ﬁ’ii’c? '

S NaA

Powers and functions

Fully Met

H
!

0.96

0.96

.in/page/conte
nt/rti_disclosur
e

https://itat.gov Fully Met

0.96

Okéy

i
;

'?WyMau'

0.96

in/page/conte
nt/rti_disclosur;
e

https://itat.gov ﬁflvly Met

Okay

fVVhether the mlnutes of. the meetings are open to
the public?

Fu!'l-.y'-i\/let' B

- 0.96

.in/page/conte
nt/rti_disclosur.
e

_https://itat.gov F ully Met

0.96

—— ‘Oka,,.yw,\.

. Place: where the minutes if open 1o the public are

available?

Not Kppl‘icabl.eéﬂzr o

.empty

Not Applicable0

Okai;w‘

e

1) (b) (ix)]

181‘

-Directory of officers. and employees[Sectlon 4

Name. and deS|gnat|on

Fully Met @

385 -

.3.85

- hitps://itat.gov
.in/page/conte; -

nt/rti_disclosur
. -

Fully Met

3.85

Okéy'

182

Telephone |, fax and email ID

i Fully:-Met -

3.85

= 3.85

.https://itat.gov

.in/page/conte

Fuily Met

3.85

Okay




A\

Marks Obtained

( r.No  Details of disclosure . uategory Remarks Auditor Auditor  Auditor
L : Mark 5 Category Marks  Remarks/URL
nt/rti_disclosur
e
1.9 %Monthly Remuneratlon received by-officers & employees including system of compensation[Section 4(1) (b) (x)}
191 Lrst of employees with Gross: monthly - Fully:Met 3.85 3.85 https://itat.gov Fully Met 3.85 gi)kay
remuneratron ' i .in/page/conte '
: nt/rti_disclosur
- R » b :
1.9.2 System of compensatlon as provrded inits *~ . “FullyMet  ~ 3.85 3.85 . https://itat.gov Fullyll’/let 385 Okay
; regulations I ' .in/page/conte
nt/rti_disclosur
. - ) e . .
1 .10 - Name, designation and other particulars of public information officers[Section 4(1) (b) (xvi)]
1 10.1  Name and designation.of the public information Fully Met 3.85 3.85 - https://itat.gov Fully Met 3.85  Okay
officer (P10O), Assistant Public Information officer .in/page/conte o
: (APIO) & Appellate Authority nt/RTI-Orders-; ~
:‘1.10.2 Address telephone numbers and email IDof Fully-Met - .3.85 3.85 . https://itat.gov Fully Met 3 85 Okay
: each designated official. : .in/page/conte i
' nt/RTI-Orders-
R | , Circulars | R
At __vjv___No Of employees against whom Dlsmpllnary action has been proposed/ taken(Section 4(2)) : .
1.11.1. No. of employees against whom disciplinary Fully Met - 13.85 3.85 https://itat.gov Fully Met 3.85 ijkay
actlon has been (i) Pending for Minor penalty of.:. ' ' .in/fpage/conte i
' major penalty proceedmgs nt/Employees- i
, Corner _ , » .
oA 1;2» iy Finalised for Mrnor penalty or-major penalty"' “FullypMet -~ 3.85 -.3.85 . https://itat.gov Fully Met ~ 3.85 Okay.
proceedings ' ' . lin/pagelconte!
nt/Employees- ; :
R = Corner % —
w2 Programmes to advance understandlng of RTl(Sectlon 26) . - e ,
11 2.1 Educatlonal programmes B :‘-’"Fully Met™ . 11.92 ~.11.92 - https://itat.gov jFully Met §1.92 §§Okay .
> *  Lin/page/conte] P 55



" Budget and Programme

_A)(b)(xi)]

~Budget allocated to-each-agency: mcludmg all-plans, proposed ‘expenditure and: reports on disbursements made etc. [Sectlon

( No Details of disclosure Category Marks Obtained Remarks Auditor Auditor  Auditor ;
| Mark " Category  Marks  |Remarks/URL |

2 nt/Employees- ~
Corner " o
1.12.2 - Efforts-to-encourage public authority to partrc:patezFully Met - 192 192  https:/fitat.gov Fully Met 1.92 Okay g
in these programmes v o ) .in/page/conte ‘ '

: nt/Employees- .

I e . o § ) Corner ) ,
- 1.12.3 Training-of CPIO/APIO" -~ - ©. o FullyMet . 1.92 " 1.92 . https://itat.gov Fully Met 1.92 Okay
o : o ’ ' .in/page/conte o

nt/Employees-

: : Corner
1.12.4 Update & publlsh guidelines on RTI by the. Pubhc Fully Met . 1.92 1.92 https://itat.gov Fully Met 1.92 Okay
Authorltles concerned . : in/page/conte .
‘ntYEmployees-

B P | o Comer
143" Transfer p°"°Y and "a"Sfer orders(F No. 1/6/2011- IR dt. 1. 4 2013]' _, |
1.13.1  Transfer Policy And Transfer Orders[F No.. Fully Met 7 69 7.69 https://itat.gov Fully Met 7.69 Okay
1/6/2011- IR Dt. 15.4.2013] : .in/page/conte
a o nt/Employees-
A R o R Comer | ]

2.1.1 _ Total Budget for-the public authority Not Applicabled . 0 empty Not Applicable Okay |
2.1.2  Budget for each agency and plan & programmes Not Applicable0- . - 0 ~_empty Not Applicable0  Okay

2.1.3  Proposed-expenditures. -. -~ Not Applicable0:- : . : 0 _ empty _ Not Applicable0 Okay
2.1.4 Revised budget for.each agency, if any 5 /. Not Applicable0== - 0 _empty - Not Applicable0 __ Okay

2.1.5:-. “Report on disbursements made and place: where Not Appjl'ic:ablei):z-;; S §] _lempty Not Applicable0 @kay

N the related reports are available ' o
2.2 f’ii'Forelgn“and damestlc tours(F No 11812012 IR dt. 11.9. 2012) , : -

2.2.1 Budget - : 5 S ' ;Fully Met:- - 116.67 ":116:67 :-:j,.z-:https /fitat.gov Fully Met 16.67  Okay

|n/ i‘




250 o Particulars:of: recipients-of: concessions;: permlts ef authgrlzatlons granted by the publlc authorlty[Sectlon 4(1) (b) (xm)]

(r"i,.;.mN‘dw"‘Dé;tail"s of disclosure ‘ ‘ Category Marks Obtained Remarks Auditor A %Auditor Auditor

I . , : : | - Mark ~ Category  Marks  Remarks/URL
222 Foreign and domestic Tours by ministries and.. -~ Fully Met  16.67 116.67 https://itat.gov Fully Met 16.67 Okay
officials of the rank of Joint Secretary to the ' in/ ’ ”
Government and above, as well as the heads of
the Department.- (a) Places visited, (b) The !
period of visit, (c) The number of members in the |
official delegation, (d) Expenditure on the visit' | e o ,
- 223 Information related to procurements-(a)- - FullyMet - - 116.67 “116.67 - . https:/itat.gov Fully Met . 16.67  Okay.
' Notice/tender enquires, and corrigenda ifany =« 1 - ' .in/page/conte ' - '
thereon, (b) Details of the bids awarded -~ - 4 - nt/Tenders-
comprising the names of the suppliers of goods/ Auctions
services being procured, (c) The works contracts '
concluded — in any such combination of the
above-and, (d) The rate/ rates and the total
amount at which such procurement or works . _ o
_ contract is to be executed. ‘ |

W'__,__,,Nanner of executlon of subsidy programme [Sectlon 4(l)(b)(X")]

s A 1 O B A T8 5 R T A N

W".,,.\.,Name of the -programme of activity " NotApplicabled -0 empty  Not Applicable0 Okayw
__ Objective of the programme " NotApplicable0’ 0~ empty __ NotApplicabled __ Okay
rocedureto avail benefits " "NotApplicable0 0 empty Not Applicable0 ~~ Okay
B uratlon ofthe pregramme/ scheme . NotApplicable0.- . .0  _empty - NotApplicable0 Okay
Phys:cal and financial targets of the programme Not Applicable0. © - 0 . empty Not Apphcablei) ~_Okay T
6  Nature/ scale of subsidy /amount allotted - - Not Appliga‘bleéO"-“'_‘Mjﬂ_ 0 empty - Not AppllcableO Okay
7 Eligibility criteria for.grant of subsidy - NotApplicable0 - 0 ~empty  Not Applicable0 Okay
Details of beneficiaries: of subsidy programme . Not Appl‘icabie?o.r 0 . empty Not. Apphcablep o pkay ‘
(number, profile etc) ‘ ] o !

L2440 o Discretionary and non-discretionary grants [F No. 1/6/2011-IR- dt 15.04.2013] o ~
247 ‘V.Discretion'ary and-non-discretionary grants/- >~ Not ApplicableQ: ... . 0. . empty Not Applicable0 Okay.
- allocations to State Govt./ NGOs/other. mstltutlons N - L
=242 -Annual aceounts:ofall legal entities who are . Not Applicab}eﬁ;:z;;;; 0 .empty - Not Applicableio Okay

' prowded grants'by public authorities : C o

251 [Concessions, permlts or authorlzatlons granted Not ApphcabJeQ =0 empty ;NOt Applicabled Okay



Details of disclosure

Category

Marks

Obtained
Mark

Remarks

Auditor

Auditor

Auditor
Remarks/URL

by pu}bllc authority

Category

» Marks

2.5.2

- For each concessions, permit or authorization

granted - (a) Eligibility criteria, (b) Procedure for

getting the concession/ grant and/ or permits of .
authorizations,.(c) Name and -address of the

~ recipients given concessions/ permits or

permits of authorizations

“authorizations, (d) Date of award of concessions/

- Not Applicable0

5

‘empty

Not ApplicableC

Okay

"CAG & PAC paras [F No. 1/6/2011- IR dt. 15.4. 2013}

2.6.1

both houses of the parliament.

CAG and PAC-paras and the action taken.reports
ATRs) after these have been laid on the table of

Not Applicable: -

empty

Not Applicable0

Okay

Total _

50

50

50

50

3

_Publicity Band Pubiic mterface

Partrculars for any arrangement for consultatlon wrth or representatlon by  the members of the publlc in relation to the N

Relevant Acts, Rules Forms and other
documents which are normally accessed by
cltlzens

Not AppllcableO

0

empty

Not Appllcablei)

~Arrangements for consultation with or
- representation by - (a) Members of the publlc in
- policy formulation/ policy implementation, (b) Day ;

& time allotted for visitors,(c) Contact details of
Information & Facilitation Counter (IFC)to
provide publications: frequently sought by RTI
applicants

l\lot AppllcableO

i
H
3

. empty

~ Not Applicable|

Okay

EOkay

Public- private: partnershrps (PPP) Detalls of
Special Purpose Vehicle (SPV), if any. '

Not Applicable@;;;-;,,_ T

ool it

- iempty

- Not Applicable0

‘Okay M

- Public- private: partnershlps (PPP)- Detarled

project reports (DPRs)

Nott-Ap.pli:cableia;-gﬁ;,; T

~ empty

'_ Not wApplicable

=]

Okay -

;Publlc— private:partnerships (PPP)- Concessron

NOt'Ap_’.plit,Ca;b}ea&‘:;:zzé;sf .

~.sempty

Not Applicablegp

;
i

Okay

greements




éjﬁ&ai!s of disclosure

Category

Marks

Obtained
Mark

. ‘Auditor

Remarks
' . Category

Auditor
Marks

Auditor |
Remarks/URL

3186

“Public- pﬁvate partnerships (PPP)- Ope'ration and
maintenance manuals ‘

Not Applicable0 -

0

empty

Not Applicable0

Okay

3.1.7

Public- private partnerships (PPP) - Other.~ -
documents generated as part of the
implementation of the PPP

Public- private partnershlps (PPP) - lnformatlon
relating to fees, tolls, or the other kinds of -
revenues that may be collected under
authorisation from the government |

Not ApplicableQ.

G

empty

| empty

Not Applicable0D

Okay

Okay

Public- private: partnerships (PPP) -Information
relating to outputs and outcomes

Not Applicable0.

empty

Not Applicable0

Okay

321

3.2 Are the details of policies / decisions, which affect publlc mformed to them[Sectlon 4(1) (c)],,,.,_.-,

_ - Not Appllcable{)
Jmportant policies or announcing decisions which :

-Public- private partnerships (PPP) - The process
of the selection of the private sector party

Not ApplicableQ- .

_{concessionaire etc.)

empty

Not Applicable

(o]

‘{nade under the PPP project

* Public- private-partnerships (PPP) Al payment ‘Not Apphcab|eg -

0

empty

Not Applicable0

Okay s i

Okay

Publish all relevant facts while formulating

affect public to make the process more interactive
~ Policy decisions/ leglslatlons taken in the

@rewous one year ?

Publish all. relevant facts while formulatmg
dmportant policies or announcmg decisions Wthh

- Jaffect public to make the process more mteractlve

- Outline the Public consultation process

Not Applicable0

éempty

Not Apphcableb

f

"Not Applicabie0

wbkay

Okay

323

Publish all relevantfacts while formulating:::-

affect public to make the process more
nteractive- Outline the arrangement for

important policies or announcing-decisions Wthh S

consultatlon before formulation of policy

|

Not Applicable0’

Okay

.- Dissemination: of mformatlon wndely and in:such: form and ‘manmer: whlch is: easﬂy accessible to the public [Sectlon 4(3)] »



( . No Detalls of dlsc!osure S ' Category. Marks - Obtalned Remarks Auditor Auditor Audztor
| ' Mark Category  Marks  Remarks/URL
3.3.1  Use of the most effective means of : - FullyMet, . 50 50.00 https://itat. gov Fully Met 50.00 Okay
: communication - Internet (website) : .in/
3.4 -Form of accessibility of-information ma’nUall handbook[Section 4(1)(b}] ’ ; :
3 4.1 lnformatlon manual/handbook avallable in FullyMet 25 125.00 https://itat.gov Fully Met - 25.00 Okay
3.4.2  Information manual/handbook avallable in- Prlnted Not Applicablefova'; 0 _empty Not Applicable0 Okay
- format : . ‘ _ v :
3.5 . Whether information manuall handbook avallable free of cost or not [Section 4(1)(b)] :
3.5. 1 List of materials available Free ofcost ' F ully Met 25 ©25.00 https://itat.gov Fully Met ?5.00 Okay
B8.5.2  Listof materials available At a reasonable.cost of Not Applicable0 ~. . 0 empty - Not Applicable0 Okay -
" the medium . e o
Total | : . ' 100 100 100 oo
: _ E-Governance R - e
sLanguage in: whlch lnformatlon ManuallHandbook Available [F No. 1/6/2011-IR dt. 15.4.2013] . »
Enghsh v y R iFully Met - *14 29 14.29 https /litat.gov Fully Met 14.29 @kay
4.1.2 ’\/ernacular/ Local Language T s%Fully..Met | 14 59439 hitpsitat.gov Fuly Mt~ 114.29 Okay
: : .in/ ‘ |
v en was the mformat:on ManuaIlHanzdbook Iast updated?[F No 11612011 IR dt 15.4.201 3] ) : .
_Last date of Annual updatlon S SN Ftu Met - 28.57 28.57 . hitps://itat.gov Fully Met ?8.57 Okay
_:Mélnformation available in electronic form[Sectlon 4(1)(b)(xw)] o M _ -
Details of information available in electronic form- Fully Met -~ 9.52 9.52 _https://itat.gov Fully Met 9.52 §Okay
~4.3.2° - Name/ title:of the dc;cument/record/ other :: / Not Applicablef:2- - 0 lempty Not Applicable Okay
... information - SRS D : .
4.3.3  Location-where available oo Not Appljcableg:--:;:=_,'- =0 .empty Not Applicable0 Okay
w4 o -Particulars-of: facmtlesavaliable*to clt,lzen' or obtammg mformatlon[Sectmn 4(1)(b)(xv)] ' .
4.4.1  Name &location.of the: faculty ~ : 714 TAR14 oohttpsdfitat.gov Fully Met - 714 Okay
: , . ' .in/page/conte
) nt/ContactUs



(r.No Details of disclosure Category Marks Obtained Remarks Auditor Auditor  Auditor
\M N k ! Mark ' Category Marks  Remarks/URL
4.4.2 Details of information made available Fully Met 7.14 7.14 . hitps://itat.gov Fully Met 7.14 Okay
i .in/page/conte - :
P RIS : nt/ContactUs
4.4.3  Working hours of the facility - Fully Met- 714  7.14 https://itat.gov Fully Met 7.14 Okay
i~ - S i .in/page/conte! ~ ' '
A ' i I . nt/ContactUs | . - '
444  Contact person & contact. detalls (Phone fax Full'y"Met- 7.14 714 - https: /litat. gov Fully Met 7.14 Okay
email) SR | iin/page/conte . -
- . - nt/ContactUs |
4.5 - Such other infermation as may be prescrlbed under Section 4(i) (b)(xvii) v ‘ ) .
4.5.1 Grievance redressal mechanlsm .'Fully Met B.57  3.57 - . https://itat.gov Fully Met 3.57 Okay
o : | .in/page/conte :
§ nt/rti_disclosur,
: : ' ' e '
452 Details of apphcatlons received under RTland - - Fully Met 3.57 ~3.57 . https/itat.gov Fully Met 3.57 Okay
: information provided v .in/page/conte !
' ;1t/rt| disclosur
R I S SN W - SRS N
453 List of completed schemes/ projects/ "~ NotApplicabled - 0 empty Not Apphcableﬂ Okay
__Programmes | e SN N N
. 454 _Listof schemes/ projects/ programme underway Not Apphcable{) 0. empty Not Applicable0 ___Okay
455 Details of all contracts entered into including -~ - Not Apphcableo 0 empty Not Applicable0 Okay
name of the contractor, amount of contract and ! : -‘
__ iperiod of completlon of contract 3 { z
4.5.6  Annual Report: - g Not»AppliCabJeiOf:--f»: 0 empty Not Applicabled Okay
457 Frequently Asked Questlon (FAQS) . Not ApplicableD-= - 0 . empty Not Applicable0 Okay
- #4.5.8°° ‘Any otherinformation such as - (a) Citizen’s "~ Not Ap-plicab1ei)x-;:; .0 . sempty Not Apphcables;O Okay '
... Charter, (b) Result Framework Document (RFD), | =~ ‘ i
-1 {c) Six monthly reports on the , (d) Performance |- g |
against the benchmarks. set in the szen S i § :
 Charter |

o Recelpt & Disposal: of RTI: apphcatmns &: appeals [F No 1/6/201 1 -lR dt. 15. 04 201 3]




zDetalls of third party audit of vo[untary disclosure |

Fully. Met”

50,00

https://itat.gov Fully Met -

("v‘r. No Detalls of disclosure Category Marks ~ /Obtained Remarks Auditor ) ‘gAuditOr Auditor
; v - Mark Category Marks  Remarks/URL
461 Details of applications received and disposed = Fully Met = - f14 29 -14.29 https://itat.gov Fully Met 14.29 Okay
’ . : .in/page/conte
; nt/rti_disclosur
’ ; » e .
4.6.2 Detalls of appeals recelved and orders |ssued iFulljr Met ?14.29 - 14.29  https://itat.gov Fully Met 14.29 Okay
o CEVRN (RN i ' .in/page/conte ”
~ nt/rti_disclosur
z o e
4.7 Replles to questlons asked in the parllament[Sectlon 4(1)(d)2)] | o
4.7.1  Details of questions asked and replies given gNot Applicable0 - 0 lempty Not Applicable0 Okay
Total 131 131 131 131 B
-9 _Information as may be prescribed ‘
5.1 . Such other information as may be prescribed [F.No. 1/2/2016-R dt. 17.8.2016, F No. 1/6/2011-IR dt. 154.2013) .
.5 1. 1 Name & details of - (a) Current CPIOs & FAAs,  Fully Met 20 20.00 - https:/itat.gov Fully Met . 20.00 Okay
{b) Earlier CPIO & FAAs from 1.1.2015 .in/page/conte ’ :
nt/rti_disclosur
o :

BT

~(a) Dates of audit carried out , (b) Report of the | in/page/conte
audlt carried out nt/rti_disclosur:
s : - : e :
'Appointment of Nodal Officers not below the rank Fully Met - 20 - 20.00  https//itat.gov Fully Met 20.00 Okay ;
of Joint Secretary/ Additional HoD - (a) Date:of- - . ‘ .in/page/conte ' -
. ‘appointment , (b) Name & Designation of the © .~ .. nt/rti_disclosur :
officers e - e | | i
Consultancy committee of key stake holdersfor:Fully:-Met » =20 ~ 20.00 . https:/itat.gov Fully Met 20.00  Okay
~ + advice on suo-motu disclosure - (a) Dates from: ] - : .in/page/conte '
-which constituted, (b) Na’me & Designat_ion‘;ofgihes oo nt/rti_disclosur %
officers ‘ ' e . 3 :
'ECommlttee of PIOs/FAAs with rich. experlence e Fully:Met = +:20-  27120.00 - - https://itat.gov Fully Met ~ 20.00 Okay
‘ éRTl to identify freQUently sought infoermation -y ‘ : . iin/page/conte;
gunder RTI - (a) Dates from Wthh constituted;: (b) i nt/rti_disclosur




("r.No  Details of disclosure " Category ~ Marks Obtained Remarks  Auditor Auditor  Auditor :
. 2 L Mark Category  Marks  Remarks/URL
Name & Designation of the Officers ; ' | e | '
‘ o 106 100 Ll 100
Information Disclosed on own Initiative : '
m_lltem I-information disclosed so that public have'minimum: resort to use of RTI Act to obtain mformgtlon _
ltem / information disclosed so that public have::: Fully Met. = 2 §25 00 https -/fitat. gov Fully Met 25.00 Okay
minimum resort to use of RTI Act to obtaln § : ; v ln/ - ,
information = o ; - é i

H

62 Guidelines for Indian Government Webs:tes (GIGW) is followed (released.in February, 2009 and included in the Central
- Secretariat Manual of Office: Procedures (CSMOP) by Department of Administrative Reforms and Public Grievances, Ministry of
. Personnel, Publ

. ﬁ.'2,.1 - Whether STQC certification obtalned andits. - ".F:ullyai\/let' "M25 1250  httpsyitat.gov Not Met 0 STQC not.
L validity — L _available
%6.2.2 Does the website show the certn’cate onthe: . Fully Met 12.5 12.50 https //itat.gov Not Met 0 STQC not
T°ta' SRS .50 S0 0 28
GrandTotal | 530 530 B30 B0S _



